CUSTOMS, EXCISE & SERVICE TAX APPELLATE TRIBUNAL

SOUTH ZONAL BENCH, FKCCI – WTC BUILDING,

K.G. ROAD, BANGALORE – 560 009

File No. 10/CESTAT/Bang/AC


Dated: 19/04/2010

TENDER NOTICE

Sealed quotations are invited for purchase of two numbers of 2 ton L.G. Spilt Air Conditioner dismantling and re-installation in r/o Court Hall No-I of this office. Quotations should be submitted personally to the Assistant Registrar, CESTAT, Bangalore before 3.00 P.m. on 30 Apr’ 2010. Any verification/clarification regarding the work to be done may be visiting the office on any working day after prior appointment.  The tribunal reserves the right to select or reject any or all the quotations received without assigning any reason whatsoever.

(S.K. Verma)









Assistant Registrar
To,

1.
M/s NCCF, Bangalore

2.
M/s. Kendriya Bhadar, Bangalore

3.
M/s. M.C. Lal & Sons, Bangalore 

4.
M/s. Mahindra Sales Corpn., Bangalore

5.
Website/Notice Board

